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(Interruptions)

MR SPEAKER: Don’t record.
(Interruptions) **

12.33 hrs.

MIZORAM BUDGET, 1979-80—
GENERAL DISCUSSION, DEMANDS
FOR GRANTS ON ACCOUNT
(MIZORAM), 1079-80, AND SUP-
PLEMENTARY DEMANDS FOR

GRANTS (MIZORAM), 1978-79

79-80 and D.S.G
(Mizoram), 78-79

MR. SPEAKER: The House will
now take up (i) General discussion
on the Budget for fhe Union terri-
tory of Mizoram for 1979-80, (ii)
discussion on the Demandg for Grants
on Account in respect of the budget
for the Union territory of Mizoram
for 1979-80 and (i) discussion on
the Supplementary Demands for
Grants 1n respect of the Budget for
the Union territory of Mizoram for
1978-79 All the three items are to
be discussed together

If the Houze agrees, two hours may
be allotted for discussion of these
items as suggested by the Govern-
ment I suppose the House will
agree.

HON. MEMBERS: Yes,

MR SPEAKER: Motion moved:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the third column of the Order
Paper, be granted to the President
out of the Consolidated Fund of
the Union Territory of Mizoram,
on account, for or towards defray-
ing the charges during the year
ending on the 31st day of March,
1980, in respect of the heads of
demands entered in the second
column thereof against Demands
Nos. 1 to 41.”

Demands for Grants on Account (Unzon m; of Mizoram) for 1979-80 submilled to the vote of
a.

IBT:. of 4 Name of Demand Amount of Demand for Grant
han on Account Submitted to the
vote of the House.
_-l 2 3
Revenue Capital
. Rs. Rs
1. Legislative Amembly 5,25, 000
2. Administrator . 27,000
3. Council of Ministers . 2,40,000
4+ Administration of Justice 4,866,000
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